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4 1.11,89 Heard Mr,Ganeswar Rath for the Union of India.The

relief of the applicant is really against the Authorities
- &N &Y aLMAa/‘—p'a'—\ &=
of Nehru Yuvakendra,Keonjhar, This is registered under
N

the Socieities Registration Act, though it received ‘some
financial help from the Govt,sources, No notificatj.bn |
appeérs to have been made nor is it showh to us so’a.s
to bringAwithin the jurisdcition of this Tribunal, This
application therefore cannot be admittedou'%" ‘u.@
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